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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I

(Brief summary of proceedings)
Monday, 09 April 2018 / 19 Chaitra 1940 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

Ruling of the Chair:

In respect of notices received from various Members, the Chair stated that four Short Duration
Discussions had already been listed for the day and he was not taking up any other matter than
those listed in the List of Business. He also drew the attention of the Members towards Rule-291
and Rule-293 of the Rules of Procedure which provided that the decision of the Speaker in these
matters was final and should not be questioned.

Shri Vijender Gupta, Hon’ble Leader of Opposition, Shri Om Prakash Sharma & Shri Jagdish
Pradhan came in the well of the House demanding to take up the issue of water supply
immediately.

Some Members of Ruling Party also came in the well.

Exchange of arguments between the Members of Ruling Party and Opposition.

Uproar in the House.

Shri Vijender Gupta, Hon’ble Leader of Opposition stood up near the chair of Hon’ble Speaker
and started exchanging arguments. He also held the microphone installed in front of the Chair.
2.17 PM : The Chair named Shri Vijender Gupta, Hon’ble Leader of Opposition for the day due
to his indecorous behaviour. He was asked to withdraw from the House. As the Member refused
to withdraw voluntarily, the Chair directed the Marshalls to escort him out.

Special Mention(Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair:
1. Shri Ajay Dutt

2. Shri Surender Singh

3. Shri Naresh Yadav

4. Shri S.K. Bagga

5. Shri Rajesh Rishi (Minister of Health intervened)

2.49 PM : Hon’ble Speaker stated that the Department Related Standing Committee on Health
should examine the proposal of the Health Minister for amendment of the Food Safety Act.
Taking the sense of the House he announced that the Committee will take the opinion of the
following Members also :

i) Shri Madan Lal

i1) Shri Adarsh Shastri

ii1) Shri Manjinder Singh Sirsa

iv) Shri S.K. Bagga

v) Shri Anil Kumar Bajpai

vi) Ms. Alka Lamba

vii) Shri Nitin Tyagi
Special Mention(Rule-280) continued :
6. Shri Pawan Kumar Sharma (Minister of PWD intervened)

3.03 PM : Hon’ble Speaker stated that the Department Related Standing Committee on Public
Utilities examine the proposal of the Minister of PWD for the need of a comprehensive
legislation to remove encroachments from Government roads. Taking the sense of the House, he
announced that the Committee will take the opinion of the following Members also :

1) Shri Madan Lal

ii) Shri Saurabh Bharadwaj

iii) Shri Naresh Yadav

iv) Shri Jagdish Pradhan

v) Shri Om Prakash Sharma
Special Mention(Rule-280) continued :
7. Shri Om Prakash Sharma
Hon’ble Speaker directed that the remaining matters of the following Members under Rule-280
be treated as read :
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8. Shri Manjinder Singh Sirsa
9. Shri Girish Soni
10. Shri Ram Chander
11. Shri Som Dutt
Short Duration Discussion (Rule-55) :
I. Shri Saurabh Bharadwaj initiated discussion on ‘Utilization of MLALAD fund in MCD
Parks’.
The following Members participated in the Discussion :

1. Shri Vijender Garg 5. Shri Praveen Kumar

2. Shri Madan Lal 6. Shri Som Dutt

3. Ms. Bandana Kumari 7. Shri Ajay Dutt

4. Shri Om Prakash Sharma 8. Shri Jitender Singh Tomar

Extension of sitting of the House:

The Chair announced that as desired by the Hon’ble Members and as agreed by the Government,
the sitting of the Seventh Session of Sixth Delhi Legislative Assembly be extended till 10 April,
2018.

The Chair directed that the Principal Secretary (Urban Development), Commissioners’
(NDMC/SDMC/EDMC) and Chief Executive Officer, Delhi Jal Board be present in the
Officers' Gallery on 10 April 2018 at 2.00 PM and 4.30 PM respectively when the matters
concerning their departments are taken up in the House.

Resolution :

Shri Madan Lal moved the following Resolution with the leave of the House :

“The Legislative Assembly of NCT of Delhi, in its sitting held on 09 April 2018

In pursuance of the decisions taken by the General Purposes Committee of the Legislative
Assembly in its meetings held on 17 November 2016 and 09 April 2018; and

Taking into consideration, various litigations in the courts of law that the Legislative Assembly
is forced to enter into,

Hereby resolves:

that all the decisions regarding selection and terms and conditions including the fixing and
payment of professional fee/remuneration for engagement of legal professionals and consultants
to procure necessary services for the Legislative Assembly be taken by Hon’ble Speaker;

that the Hon’ble Speaker is free to adopt the procedure that he deems to be in the best interest of
safeguarding the independence of the Legislature for arriving at such decisions in this regard;
that the Secretariat of the Legislative Assembly shall meet all the expenses to be incurred on this
count from its budget with due approval from Hon’ble Speaker and Hon’ble Speaker alone; and
that any attempt in any quarter to do anything in violation of this resolve of the Legislative
Assembly shall be treated as Contempt of the House and Breach of Privilege of the House and
all those responsible for any such contemptuous conduct shall be proceeded against as decided
by Hon’ble Speaker and as per the Rules and Procedures of the House.”

Shri Saurabh Bharadwaj and Shri Manjinder Singh Sirsa, Members also expressed their views.
Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied.

The Resolution was put to vote and adopted by voice-vote.

The Chair adjourned the House for Tea-Break.

House reassembled.
Hon’ble Speaker in-Chair.

Short Duration Discussion (Rule-55) :
II. Shri Manjinder Singh Sirsa initiated discussion on ‘Providing basic civic amenities like
Flats, Water, Ration Card etc. to Jhuggi Jhopri dwellers’.
The following Members participated in the Discussion :
1. Shri Saurabh Bharadwaj
2. Shri Surender Singh
3. Shri Om Prakash Sharma
4. Shri Sahi Ram
Shri Satyendra Jain, Hon’ble Minister of Urban Development replied the discussion.
The Chair adjourned the House upto 2.00 PM on Tuesday, 10 April 2018.
C. Velmurugan
Secretary
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